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Grief Order, yientioning Reference' 
if necesear'y 

*4010"; 

Ho& Mr. Jusice Karaleshear 
"Ho&  Mr X. 	A.M.  

None is present for the apolicant. 
Lhri V.K. Chaudhary counsel for the 
resDondents is present. 
Issue notice to the a -Jplicant and his counsel 
as well listing the case for adniission on 
29.1 90. 

How complied 
with amid 
date of 
compliance 

aid 
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CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD 
LUMCM CIECUIT BENCH 

Registration T.A. No.102 of 1987 
(14.P. No. 3231 of 1985) 

R.K.L.Srivastava & 2 Others Vs. Union of India & Others 

Connected with 

Registration T.A. No.1895 of 1987 

(w.P. No.2823 of 1985) 

Gherau ',:enna and. Others 	7.7iiicr. cf. Ir.eie & C.th.erf: 

Hon.Justice Kanleshwar Nath, V.C. 
Hon .K. J . Ran ana  Member (A)  

For judgement see our judgement of date 

passed in T.A. No.1895 of 1987 GherauVerina and Others 

Versus Union of India .& Others. 

Member (A) 
	

Vice Chainman 

Dated the 29th Jan.,1990. 

REM 
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Luckfv1v. 

Dr iefainistrative Officcr., 

Na:rthern 

G3klia,le Larg, Luck 7:,w - ii 

Tk 	r1inin.istratiV6 Off'iccr, 

Pe rs mne 1 3r. cti7z, Gc7. lcigica 1 

3urvey 	Ln.,fqa, 4-Clzwringive 

Lane 2  (ra1cutta-16. 

a, 

IT PION  ureer Article. ,226.  

CanstituUcdla Jif La IA. 

The 	Senior Jut a n'̂' ther 

JeLps f,f thp lirin'ble Court 

sitring at i,uckz.v.114v. 

14 	That taw petiti:Lie:'s are, citizens 

, . 
„0, 17,11 Pçp  

' 2. 	That the petiti:-,ners were appc:Lated as Lcwer 

nivis itai LC T& c,n 	tps 11E bei 1JV : 

b , 	Petitimmer 	APP.-An 	LOC 	Itmarks  

ts1"-' 

1 	14-1-1974 

24-4-1974 

	

i\f`... 3 	1.970 	r-a tecl frivn psL, _f 

• 

21-ie pectoir:4zez,n,  rz • 3 h&tecn apix,inted as 
.741 :4-6-1060. 

An. 

Mat thc petition() _ confirmed as IICts 



2)4 

\AA 

	

—a2/1

ex 	- 

4 Xi-(7) blzr 

4it 

Y"1.1  
ire-dr d-)-'1-171  

)41- 	21) 

"-1-,errA I 
H 

_e 
or71-6-lioks 	y\o-v-a7,L 

.p.4 264„ 

z)4-DN 

	

4AJ1 	 k2)&1 

SA u----)t 

-7i 



tt-ko (r) 

- 3 - 

1-12-3279 by or,ler clatecl Deccmber, 1981. The ilanr S 

pcit!..tiGners occur at 31. 242  26 2.:1^ ;39 in the list 

c 4...;.,1ner.1 in satm ,rftr. A tru ecy -f thr 

1)3cember, 19.61 isannrQw,,-7  as 

.:L.Laextze 1.  

4. 	1.at the petiUAlters werc pri,m 

basis to scale of Up.per 	Clerks n  
140 Mir 

mezntilf136 bein 

Petitioner 

14. 
	1 

2 

3  

447 ive 	_Llatft. 

Februa.ry, 1981 

13 bitlbrt.i-lry, 1981 

2-4-1984. 

petitil.przs s.r. 1 ;111,1  2 warp przoterl 

unPer 

	

	1-i11-4-11 18-2-1981 	patitir no. 3 areCir 

riAte'l 1-4-1984. It was wall -nal in f !Inter 

" 
	
nay will b mvextevi 	tiv.-.7.ir ri gl-ria 1 post of 

L1.DC ssoon. as 	gu.lar p.n'Alutetis join, the post 

of u.1).C." 	uia cies f rrs r14 ',WI 18-12-1981 aaA 

1-4-1984 cire filed 45 41LS XL11-69 2 an,1 31, 

';1!..+a4; 	sairl psu.:nvtila t7.,  the p:)st .of 
.6 07'  • C • the pett711. -aezs hays berin worki...rig 

asrl the pa 	fr,. 11  2 anll eD have obtal_aefl 

42  4 an 1 ilac.muonts rssptictIvely. They wart nit 

ciimmunicato,(9 with any .a,.4.vexen remark nox awn with 
a warning. 

F.L-.4at -a 16th az' 17th april, 19851  the 

43parkaAntal XlMinati 'vst f 
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In the Honible Iiija Cburt 7.11  Juer ioaturn at 

(J..,uckn w beach), Luck:awn. 

O... p1icain ‘•,) 

rs • • 	"At,  L LIC 

Vcrs u.s 

gfrrlr:1  

„ 01--P03ITi.Je 1413.TIZ3 

La re 	, 
3 I-5 f - rit Petiticia, ,̀.," • 	985  

A 

4.4 

API-LicATIoN    R: lie fib 

The applicAllitS 71a.  V -rm 	Jiz 	n t,',1rir 

rV Potition Auly supp- rterl by ?a afflPaytt, iii 

part1cu.1ar on ct-iltmts r.)f pan. 14 thrrcof, 

pray that - 

thr l'perati-cn 	impuale,t1  7;:eor 

vrrs1711 a4,..t1 15/ 25-5-1985 ( Annexurf: zr. . r 
c165_ t) the writ petiti4m.y kiely bG stayerls. 

ctuktivI 	f•-a.,A,..cb, 	ett,  

Lu cictr.w 
(34N1031i A.. B4,LRaTI) 
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31( )( y  

t b1 Ith C7)u.rtbf Ju icature ath/,. 

3rivastava 4,460 

about 39 yeav sik of 

iltr. 	M7:th rel 

2. Prom Priksh anvari 

air ut • 36 years 	f 

m iLtn Towari 

6. Naresh AlIgh 	ab--;ut 
% yearz, sun 

7.*Iurga 6 irigh 

rsins at 31. 1 to 3 arc 

Upper iViS 

Gf,1 	r  W,  1 S urvey of Inftt;  

i\T'rzhe.m igtn, 3- Go icla1e 

Lia rg Lucnw. 
) r:4 
/V,Ar 

,)"*7 , 

N\- 	 Vnis 

1 unkm. 	IT.,,srlia 	nugh the 

30, crP, ry, itzryf •;e11:7;2, 

zqa 1,11nrs 2  CIV1.1 S crP ta ri at 

Nelv rJJij - 1. 

The nircct)r- G- za_12  

urwly c.; f Ireia,2 27-Jawahar 

1,J, 1 1u li3a.32  

'ar, Sevaicr rfvuty 
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p 	t 	UN:3 VMS f.13A • 	pe`.•1'11 	ao • 1 awl bt 

appearoALa sari . but tv issu.lts .1111r. 13.7:;T]; yst 13e.a 
.r 

C X*60. 

7. 	at by oe,ar 	15-5-1985 .;;;;.1.e petitioners 

ai.:'5ver.:Wd. 1:47°J,  t:ar' J.Dn,st :if U."! C .e a. 15-5-19857  on 

the s:,.-tiacjii.)n fr ail-11)c 	:riitexpi.ring 	14-5-85. 
bak,rs ciespc,itg,  cto-t-t 45 

Tie Dee rIttfta—effritife4-eAtzei=r a5-5-1985. TIe oeer _ 

as such)  is a nullity. A tru, 	.-„3,y7er :t 

15-5-1965 13filod 	:Air,.=.24...vre-Atirt  

8. 	Tlaat 	reve.rolon rb-7e r ^ate rl 15-5-3285 

os i•knsib3,y basnd 	oxilar ,9.utisd 2.-q-1965. A tie _ 	 s  

  copy 	sat rA3r is fi.A1 as 

9. 	 La tu nopartillaat i. va.c.;ncy pmsiti -m 

)f posts is ;awn boa isaace 	t& hich 6 p)sts 

lx-2.0.ttlatt,„•,n (au:4ta 	7 p:-.)sts 	1.x.-:,served 

i.e. 13 pos 	L./1,A i y Lig Vic-43.t b ith.s r.G sal t f 

exd.m.that13n is yet t) bp rlecigreda. n s uitu.ble 

Oa:J..11(1a tas em a va. 1J,7tb1e 	full 7 posts of xr, $ 0 rye 

quo,  V,  • Apa rt ..f2.”ni it, 3 posts 	Ijing 

ahri Chaula 3ri 4 • Ilishratra amf-  31117 • haj 

har7 '..21.(1 an depu'atLui. 	s S uch 	- in ail. 

16 posts of Tine thich ar,,. lying vc.nt at pavisrat• 

') 	 RP1rInat rx '.cts ,)f vac•-::,ncy p7sit1)n. is 

s 	 shoun. bellw:- 
- 
7 	:Li lir D f 	411 'LL t'rtio, *1 FilIefl 	Va. o-Ate 	 .i., gia I. rii.'S • 

CR (1113 • 

3 U.T . C. 	99 	66 	13 	6 - Sxaratrati .n. %lilt 7t 
7 - 	servefl try:: SW:32 

(SC-5)  j'.1"!-2) 
3 posts v Icii.at ,I.gil-ritt 

(169utai.)11 ,,4c: ..ixti C.:1a)  

Jrnt.  
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10. 	at act a perusal lf t1.XU5 nr3. ,1$  
yvo cunt& 

vnulri appear thlt tivt plissezi; pstitionersi  

at 31 24 arkl 23 crAlswtin 13 vac-,-:,ncios which have. 

been eaEr-riarked tyr i tlar prxn3til:lis$  an? so 
61'3/ 7 	-piteksv;614:mezass 5 ariy.  case Cr.) Littl bo p ris 

r.xagiamatA c,A-ttt.cluelIn till past of 

/14 	194-trvut„Lts„, cuNd),A. 	itersa4,,d,> 
).-/ 4,,"P- .0 	•A 	pulte Llaae',1t 1 	3r 

N. 68710/-22012/17/84./315-1 Via 22-4-85 3f 

	

-ilLz.ir Deputy n ire c^-C.4.(t,artral ( P ) 2  G 	Cal cut 

,1.4...trid 22-4-85. Tiv 24 a,„1 :Luc appinteqs 	— 	wt 

to,  ts,artir substiative /Dfficiating pr)s -  o,  

of tIlAir 

if petit!.'ne 

hae a.L.D.PACItlient ',.7-.1.14-6-1985. The, a...nass 
57  2. 

Iccux at 31.A 7 aa-7 	.3f thn 1 

!ilea Isval'al,r1. in this ,),rder. ' 
9 (IA 	Ykri'Ce tk4 	̀F-t:ortkm - 	os4-f-e-1.47,&61 4 
5 	 A 

5r 	. 
k— 	0 6 • C; 

eL2- 	 C . 	.pra. 	0.11,7pjf3 CJ2 cq 
95".r 	 - 

12. 	That the pDst -has 	.of rt7!...ve;rs 

tit 	15/25-5-85 isIDey- se wriaz aLrs! _ 
arV -'osnrves t be quasixtrl. 

ett, 
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13. 	it 	t R.i. 3rivas 

(.4.:3 .$ U.i. Circlo$  was try 	t:,  ca1 411.3 
'4c 	fz)-- 

irregular an.1 unbec:Anitag F4 fla1it1g withAan 
'Pr 	±:.osper 11.5sisr 	thz 4 7.1c6f11.4111 ,  act f 
tho 	izetr, 3 mnaqrala3rs 7,,f Class III s tiff EV t 
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400 

sri R.N. .3riv4stava t",.43 s usPc him 	o.x,pungp tan 

1,Avor8e xrmarks marle 'aza. L.9st a, :iurVeylr,Ut Pree am 

312...gh. But ahri Srivastava wsat will with raze. 

3b.ri Ptirn aingh ha 	spluseci 'thr!, causr, 

5  jtvvi, -kee, 	 ,„cp,is th prvcativP  

behavi •ur f ,.,3hri rivas tava, ,-;1 Class III ae 

C.lass IV staff went c..;a a strike on 27 Larch, 19.85. 

3hri 3rivast,va Inr1  even cajJM in ths 

111 tie -.A'fleers 3f 	 ‘4 ass,rableci 

at 3, Galchal 	al.CLi,11-)V to) Ca.:was s 
5  .)+ Okmv 1̂-- d446411' 	tka•t5  

Sri 	3rivsl.stav?... .1\  ta this c ,rttozt the -:ifficx.vrs at 

Luclatow bop§ gruPze az,-  Last the Class III aryl IV .imAlzi;,; 

employe os 	It is, therefore, hizhly pi, ;tablfa h t 

2.1e, ve:r.e ion 	r%r rt. to 11 15-5-1965 as a c41.te(1 by this 

mof Sullen vivItctivenoss. The reportsof tac, 

strike an' 1 -,f thA viiwpirit f h.n office.rs appeared 

in the N1rthern LaPia tir 	luck'low e rl it 1. 
sres 

a-3-1985 a.a(1 30...3-35A  TAW dpts t cuttingtsof such 

rrp ,rts are filnA 	Jan.exues 6 EUT"  • 

Th?..t pe 	 s till 

U.7.C. a 	ii cl,Lra7,  3f U.-.C. has n;A: besa .1;akan 

so far. 	s uch tie tipu.43.1r1 ar-lext 	15/ 25-6-85 

(In-go-airs no. 5) has al) ben 3.mpl,m1;:nerl sc,,  far. 

If no .4,(9er L pass 0 stadinz the opEriati....a fthc3 

,Impuoicei °ploy the petL,,riers ,shall suffer substantial 
tit? 

ACiVI1 C5n.56. quiancr3 . 

7; 
-That sewn pel,s ;ns wh 	uffficikei by sane 

irripuzierl 

2323 

.orler 	 petit:Lin he,411.1ag 
av\seu\ (A4r; 

lf 1985. 47T4  24-6-1985 the writ petitini 

was list-fl f'r 	in 	3eptamber, 3285 
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the 1peratin 	 y:•‘(.9 till 

ti 	uiazlys 	c( cazali63t6s 	s 	ctecl. 

16. t imiag ag4riev9 by ''.,;11P 1rlipuznt.(1 orrler 
co-14, fin4t± &Jodi, 	 -41.   

- 	 v.41.7e xs 13n rla tArl. 15/ 25-5-85 ( 	•-• ) 
, 	\ 	, 

ptt;itt).33xs prefer is writ petiti,In on the. 

kri; other 
_ 

„. 

„  , 
, 	. 

szt, 	•, 

Be c- use the imp uL;a--'„ ,' 	rt-Ve rs Lon 

flat& L5/25-5-85 ( iexure - 5), fr)ra the a(q. 11.71c ost 

of 	 :rf 	 ,anel 

Be u se twle ilapuznel ..,, r4er of revers I'm 

% te el. 15/25-5-85 ( 	xure - 5 ) is ki 14a lly uris us ta in7 

abieo  since it has been passer' 	c'...,nt.r.a....ntLa 
Ylguyvullr" 

the sti9aati1 cont-t-  iner/ 	 - 2 tha41, 

pr3rnotees will be revertea rks thP,  1)ost if L.n.C* as soon 

as the r.-,gular pr:raltees 	the post of U.!" .C. 

ecus rezular prziotees to posts .of r) • C • 

j1.7:N(1. i 11 born ap4o.in3.9 tor have thify jot:16(9 ally 
1 . such p)st as suche. the 	orrler is ex facie 

arbitrary, pr9naturs are 

3C us taP gyrlze coataineflIn 	xtira - 

t1,1-"'% the saaction z efl hoc post 	31.7.q expiv,: 
wi,elfirt.ce/ 

14-4'-85 is no =Dun',  In ey f law;  as :4411t A  iS rVit 

or'ler of AA hoc 1..) -;:ti.'%a elaterl 16-12-1931. 
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a_KfUlfrla : 

V) 	 Lk 404 1ti)ners5 c7-iag AA hoc 
app.) intees ill be? ha wt.:1z 	rizhts 	Lis t 



IX) 	Aew-u4e4 the .pel,‘,1A.o;:e.rs 	 be 
r-e-A; v4kiz 4- du.- -,1-444- Q.2 "wit-4,:tilactry,ik ir,,,m4ANgy 

apppiater, c pst f b ..Ciiui regular. Ecti.7.,m, r 
such by rrting 	 such -• 

regular sE1cttz is ma,le 	L;iven. eff.:•ct 

r 4 

tic 

.c.Lf 
1*-; rs 31-13 t bi r,7.guily sctorl 1/1till such tm 

iier/frt, 
as Val latter :ire...4 	ot 	 rialtS 

Tcrri-avoi 
of the petitt7lAtcs A-7.------7, 1)cir.1 un.r7er 4t i C13 S 14 - 
az"'16c.f. thp C7n.st!i.;u1;1.,.n. 

13/7..! 	, ••"!,bservatt.)..tis c 	tjt in 

zoo r dEr 22-1-1985 (,111-rxuzie- 4) 	thr, r:ffrct 

tir arl 117, c prTlo.ilas \:.:srt; valil iir till 

14-5-85 aze7  that .v7 hoc prr.)rxits,rs vdr,  

re4ula.v1sed by 14-5-1-)852  s1 Stn d aut‘;.litica13,y 

IT' 1/41 ina311 siac US:AC; - 1 till 	 la:7c p 7.4117t117ns 

1,4441 nz (3Xte•Slfli', r_l beyr.):f 14-5-85, Itta,SC- Ey cnzent 

u-)Jn ppbtJflfl O 	Clarie 	rr!;zular pr' 

:as such th:,  impugh0 	 m 1%441 

S US 	L2C frn .4.1,11raUre. - 4 • 

VII) 	lle cause thf.:•'.Thpuw' rEr1  1th.uhr4ated 

25-5-859 purvrt7s*, 	p.,ffoct as fr-,in p 	M.te 
)7.‘ 

15-5-85( 	puT1444,cect 	vex61,11(1- r.:..-: the 

1VTtfl 	er 	iuiU.ty i thn eyes 

r • 
Dscause tir 	 (ttwScitrn, be::44pc.,c7n 

the, 

 

Cis'  £icrs _. _a.1:1-1  the "Laioz :f clas 3 

'C' aLY-: 	ernp 	Es re ri*d t ii pa 	i3r ‘  b-J ve I  

acti c psi 	ty dre,. 4 tO put tiLf:,  Class. 'CI 
9,ki,eivIna.257 

are ' 	1ss c...sf as s L.ch the illipugr..trri ::,..rflor is 

vt.at eiue 1,`:40 milafirles • 



e40111.0111  iiP 
	

k(\<?\ 
.<0 

9 

petitir'ners wJ1 br put to ev'erse e.via c:,.r.seclyncr.s 

as thc Inarements obtaInc(1. by them eluvin pe 	r53 of 

ac ine rmtion shall ix was;ic0 

X) 	Be cause the ha rs 1-* r of two Le as Lir es that 

may bet adz. pils(1. 	s boen a r'bpter9 by 	spc,nacnts 
' • 	SINS 

La absnce 	any reas,:41ble basis' 2 1,44.-- 	thc 

sail MiSaSure 	ani urt t mala.firlz 0 17 

c).sycise of pcivvr - vi rle Jiwan ICA:La3,r Parici.. V. Filet 

L& ccuiitin Coliect.:r (1984) 4 .3CC 612. 

) 	BE.,; C9 USe thr,  reversLn hs becn 

- 2 

f.lalrf-1  12-9-81 but tin an Extras:Lc us cltin, 

namely) tizi; the s1ct,>.,ns 4.'7.. the L.,27  h.:Jc prtm.., tit,ns 

tcp last till 	5-1,985 Act.;nt,...i., 	(-./. in 	xu.rx.-42  

	

S Lich 'Lir Lipu.ar Z;1147761.' is 	facic 

41-ienf.,rc it is resPkcfully pr4'ryl that - 

I-) a writ in thc; niaturc f CJET.TORA,RI may Ix 

issued quashl.n.4 thr. 	ormcr Aatc.:(.4 

15-5-19 a5 pas se (1 by tir, oppos itr7 party .ar; 4 

(4nlicxuze 5-  to the writ; petiti-n) 3.n.,1  irj: 

rlate0 22-4-85 passcrl by oppos itcr. parr m • 5 

(innexure ), 
Or. -- 

ii) 	any ntivr writI t'irecti-, n1no;r:ele:: may b Issue 

Or ;6LS 	vii4Ch i1G petitkir.ze:tcs arc ftsizirl 

entitle0 to. 

LliCkt% 1W 2 
	 c--Nrvaresz..Pv K . 	cApN.gy 

-7-1965. 
aiu„SL•L FOR 

L._ 



2. 

4. 

5. 
OP 

6. 

7. ii 

eon 

L.D.C. 1.1 .79 C U P ckcie 

1.12.79 B Internal ANLD 
1.1L46G #14-.1.12o79 I Drilling 

1. 	Eri • i...Shavma UDC 

mtt Kr.3ose UDC 

ch4nd UDC 

M.A.Siddique UDC 

Vijay PraL„Sh UDC 

SnE,nib Div UDC 

31.6wanatil fAabey 
UJC (sic) 

L.D.C. 1.12.79 G UP Circle 

L.D.C. 1.12.79 G Party Bill 

14D.Co  1.12.79 A H.P.Circle 

L.D.C. 1.1..71) 13 !;,)G.(W) 

1 
tagf 

4 	1 -sr 

In the Hon' bit,  I h Court jf J udica.ture at Aliahabad, 

Lus.-: a, Bench 'Luc, now. 

writ ?etiti. on T. 	of tigbo  

4.) 
Pr),  

3.K.L.Srivastava. I oth,:rs 	 P8tittontrs, 

ver sus 

ullic;i of Ind is and oth ir f.., 's . . . . ... "' l'OPP*Partit; So 

Aitifau  No.1 
GOVENNRENT CF INDI 

GEOLOGICAL MAT& OF INDIA 
li13GI ON 

31G0X11.41•13 MAG ILUOKNOW 

No. 	166/2/61/Adm. 	Dated the 	De cember IA31. 

011)  

The Dy.Director GeAerai, NorthEirn Region ,Geolo6ical 

. Survey of India is pleased to confirm the following officers 

of the Geoloical Survey of India in the post rici with 

effect from thLi datz as detailed blow g.• 
So  Name &-Ffiltia----Irarticui,x6 orrlimrml-mr---granr---przr designation 	permaneat post in which now 	ion N. of pa. revtousij  held 	orte 	& date 	sting. Post F roiiiI1 Pc st Lr L tne 

date 	date 
A.011.... 	

3
A.IMMINOWK11101, 

 

8. Teram aUpta 
Ad-iioc) 

OS 

L.D.C. 1.12.79 S U.P.Circie 

 



C• 1022.79  ft Ales II NRD 

L.D.G. 1.12.79 

L.D.C. 1.12.79 

L,D.C•1.12.79 

L. D.C. 1.12.79 

L.D.C. 1.12.79 

L.D.C. 1.12.79 

I DOIEE 

R 

R 

Ft -do- 

P alacontolog 

ft DLG Cell LiG 

TIP Circle 

R Palaeontolog 

ft S6cT ;-:;(co NtiO 

1.12.79 a 1.,etrcio:4 Nii 

Lo D,C. 14,12.79 

L.D.C. 1.12.79 

sri 3.11,srt,iastava 	Time 
U.D C. 	 Keely.,r 

2• 

9. 	Erato' swan i BhagchanthIni 
UDC (Ad-'hoc) L • D. C. 1.12.79 5 Bela Lab, 

N 3 

L.D.C. 1.12.79 5 EG()) kJ.% 

L.D.C. 1.12,79 	Jararin Circli 

L.D.C. 1.12.79 U Geophysics 

Da.ai 11114466 LeD.G•1.12.79 B 6 u I 6ec.i4 
D. 

OD 

15. Sri A.,•Alleari UDC 
(A floc) 
	

Mb 

Sri Sevanand UDC -do-- 

A.ra Lai UDC 44:50.* 

sr1 S.Vo twari do- 

Sri Nd.Asi -d 

Sri ReN•Misfa-d 

21,0  ml uJldya  Sagan 

sri Ashok Kumar-&- 

Sri 14,.A•Siddiquii•doi. 

1 24, cri it.K.L.z.rivastav 
(U. D. C. ( Adhoc). 

Sri K.U.Sharma -d 

Sri P.P. Tewari UDC 
(Adilcc) 

Fr* Sri GLirau erma do• 111 

29. Sri Bharat singh-do- 
SGDuf ty 	 20.62 

L.D.C. 1.12.79 a Jaamu Circle 

10. Sri G.U,ChoundiiLil 
UDC( Adh00 

11, Fri Vijay KreBa.Ka._i 
UDC( Adrio c) 

aiLaca -„DC 
(Ad-hoc) 

E.ri I.P.fadaJ UDC 
( Adhoc) 

)14. iri So Naurohit UDC 
(Adiphoo) 

L.D.C. 1.12.79 ft DriiL,ne, MIN 
N. ft. 

L.D.C. 1.12.79 R Visila ce NR 

L. Dr 'L.:• 1.12.79 Te DOR1v (sic) 

L.D•e• 412.79 	ec•NR 
Sri Azi'/,l4irza LDC L.D.G. 1.12.79 

1.0.66 L.D.C. 1.14.79 

G Geophy si cS 
OUN NR 

1: Chemical NH 



fr 

02. Sri Radhey Shyam 
singh(Adhoc)UDC 

33. 	Saklai fadav 
UDC (Adhc)c) 

L.D.C. 

all L.D.C. 

1.12.79 

1.14.79 

H E,L1.(W) NR 

a -do... 

Sri id.d 	eex 	in 
UDC (Adhoc) 	40d1.■ ND 1.1,2.79 E ,A,dran•Sec•NE‹ 

35. Sri sabir kihan 
OP UDC (Adhoc) J.D.C. 1.12.79 B A/c I 	Sec.N.1 

36, Sri surendra Pd. 
Plisra UDC (Adhoc) 

L.D. C.poij sh iv.t stry 1. 12.6 aL. 1.14, 79 A Desp.tch Sei 

37. Sri. Amarjeat 	gh 
1 	UDL; (Adhoc) 	peon 1.10.66L,D. J. 1.12.79 2 ET Div NriD 

38, Sri shjam ashore 
. isra UDO(Adhoc) 	ecn 1.14)4.69L.D. ,.:4  14,1..79 5 Giu jiOJ 

Di 

390 sm. NareL'n slagh 	SGDuftry21.12.171.,.D.C.1.12.79 
-do- 

S Drikting do 

Sri lansi 	a1 13hat I wrIter 1.10.66L.D. . 1.12.79 G.K.Circle 

sri Sarjoo 11)(4.Cad,v 
(Adhoc)L.D.C. 	Peon 1.10.66L. 2.0 • 79 5 G1 a,ci' logy 

42, Sint. Usha Bahuguna 
LDC L. D. 1.12.79 G Gur ate 

wl.ng  
-7" 

(EL AAJ aAxcAHi 
egioiiai „dminit:trat:,..ve eff: 

Dy•Direct r General 

No. 25943A/166 /12/81 /Awn. 	Dated the 	December 11,131 

Copy forwarded for info nation to;- 	12.1.82 

1. The Sr•Dj•Director General (personnel) Cr:. I 
refereiico to the letter .110.355/A -31015/1/81/15A dated 6.8.81 
alongwith 6r co les. 

,/ 
The 	E z/0„1/igitil /I'VE 'Coal Divn , 	Cticutt a 'Shillong 
NagpxY'Hyderabad/Jaipur angalore• 

The Pay .1 Accounts officer )  Geological Saivey of India N.A.Luckzioi 

The Director fKas.hmir Circle ',Ja mu Circle HP Circle PH arcle 
Cheml c' Lab. `U. .1. 	',Tamal 'ChanAgerh path”. • 



4• 

5. 	Al]. Div Lsiorkl Sectional Head concerAsd GS.I. 14 .3•LUoicer4, 
6, Indtidu 	concer 	V. lana, TEC; j 	N.C“:;1 LIU). 

Personal File. 

The General Secr,3tarj t  1S1 Staff Unloa, N. 	UraL 'Luc-now. 

The P•A•to Di 	 I Lucknow, 

( & 	J Ett 14,111) 
Ifigionai Administrative 	r 

for Di•Director General. 

/true copy/ 

,••-• 
—• 



CF 

1 LI' 

1\/ 
In the ;ions bi, 	Court of JUdCatr at Ailahabad. 

Luc now Bench lLuenc, ,J. 

Writ Petcti.on No. 	of 1985, 

ti.K.L.Srivastava & others 

Union of India and others 

tAIMULIS 

Petiti -mers• 

	 Op p.P a.r tie a. 

18 'ft '81 

Ob OPP Pa be 	 III 

GOY EliNMENT CF INDIA 
agoi.oul CAL 	i OF I iCD.i 

4043H14N.JaZ  

No. 	'UP /81.4 stt ei A 	Luciinow s  the Feb. 81, 

crn  (.:22au 

The following L.D.\,..1  rte appointed by the Deputy 

Director aeneral,Northern legionOeologicaI 6urvey of 

india.Lucknow to the poet of U.D.C.on promotion on adhoo 

baste in Ueolo.!.;;ical Survey of India in the :.cale of 
Pay of Rs.3:30.10-380.11,13.12.5-43..18-560,4-on the bawls .oi 

local eniority w.e.f. 18.2.81(Fl)unta. further orr 

They re posted t the places st,own c-gainst them. 

Sick.). 	Name of the: persons 

4414144414444444444440 	411141141•04.410114•144.m1Mosummorms,.,.....41400.440ammaproe 

),c4. 	Shri ii.K.Jeggi 

812r2. i.C.Charma 

shri A.k;..Dose 

6hri Gain Chand 

stitine,L,4±(apoor 

DrI.Liing Diva AR 	4MP 

U.P.CLrcie 

Estz.0 086ction 	r • Z160 g" 

P.ii.0 ircie IchrIndigarh 

A 0.! aunt* L , 	10 	R 	340 f- 

?lace 02 posting pay fixed uncle/ 
/Normal 



S. 

.2. 

shri he•Siddiquie 

Sri Vijai i4rath 

	

8, 	shri Saheb Din 

Shri V. .Dube1  

Shri i.Gupt 

Stioriari 3atiani 

Srlit•Adia Dhuia 

Sifit•Devi Sachd - v 

1441 	Shri S. Li. Singh 

	

1. 	Shri 1.C.Nag 

DO; 	 10 

IT:P.Ciro1e 	OW 

Buct6e cJ; .NO 	Rs.33C- 

E.G.(W) Na 

u .P. Circle N,1 

PBX ND 	 t- 

Trano t Di vn NRD E5.330 

stt (pi A' Se caR0 	R s.•3;4 

Cash action PIRO 	R s.3:30 

Divn Ni • 
16. swari Bhagch:zd ant ChemxcA ab•Delhi 

tri G. C.ChaundiyaL  

Siiri V ...c•B ak ••)i 

rt Jaswant sib 

Ext.E.P.iaizade 

	

21, 	shri 

Skirt C.••  N.puronit 

Shri A.M. An EAri 

snri D,:iva Nand 

	

25  • 	Skirl Ara Lai 

	

26, 	Sflj 601. Tewari 

	

27. 	Vhri Mohd.Asim 

	

(\48. 	slot ajNath Misra 

	

29. 	, 	ri Vidja Sager 

	

40 • 	sri Astl, k Kunt,r 

qui 

	

32: 	;i,r2. R. K. L. sriv as tav a 

3Sri K.D. Ph arma 

	

- 34. 	Sri P P. Tiwari 

$ri Li erri a 

	

36. 	Sri. V. iddiana  

P.; st 	ction NO RE,3C - 

‘TariallA CI role ja iU 

ti Circle Chrdiarh-

aophjsjca3.Divn 

&i 	3'ction N() 	.R sea:A) "- 

E st BIS ction N110 s.330 

DO .Z1 S 

Drilling Di vn UT 

DORIC Na 

(C) N 

Pa1acoacoiog NRO as.33U I  ai 

stt.$130  action as,3t01... 

laci,3logy Di vn 

Palaceoritclogy ;TIC P. 3.3, 0 

S (): I cction Nao 

Petrologi IMO 

Circle 	u it 

Drilling DiVn Na 

110.,X 
	

C. iiao 
	

as.330 

DORIS 141 



 Sri Abdul 	la.c.:Ihid Trans; ,ort Divn Rs.330".. 
NiO 

 Smt•Sarl ta iliain:/.. S.U.(E) Nii 40 

 Fhri anarat singh 7.'Al 	6e ction fts.30 - 
 Shri Aziz iviirza chemical Divn NSO Rs.0 '- 

 Shri , StN,Sriv astav a 0.G.G.Divn  

 shri Radhey Shyam singh Esttiii.'bection litiORs.330 -.- 

43, 8hri ium Sahai Detch 	ec. NRO 	Rs.360 
449  Shri mohd•Liaseem than listti.OL;eation 

They will be rev,:.2ted to their ori6inai post of LDC as 

as the regul.,..r prothoteee join th post of U.D.C. 

The above ad-hoc promotion on local seniority basis will 
not confer o:; them any right fcr 	6r promotion. 

(8.P.MukherAe) 
driint tra,tive officer s for Deputy Director General 

Forwarded to the ay 	,icciunts .if.2,..cer,Department 01 Uine., 

GI LucI:n-wia The ay and allowances of the above prowtees will 

be drawn under Temporry ,i, i,A.A1- ead. The temporary posts of UDC 

originally sanctioned by tk•L,! Govt. under i,.l...11JJAry's letter No.j..11,011i 

134 '79-M t  2 dated i.-).1.1.981. 

No.2b951A /,.. 12/GP/61-EsttesA,' Lucnowt  the 18 Feb. ,61. 

Copy forwazdad for inftfrakati , n and nocesL ary action t ;"" 

The Director 	persannei,,,ieological survey of IndiL:. 
Calcutta.. 

`2. 

Bangalore/NI, Jaipur 'SR 9tly d erabadieft pliagpur, 

The Di•Direct)r General lGeologicA.u vey of inc.:;„ i  
Coal Divn 	cutt ilig lea c „tta/ligi tShil ionen 

The Lia.lsol4 officer, SC 	,Geolot;icl survey of (37a1CUtta0 

4.) 	Tiati: Director 
e..AN . \t,t, 

N.R.G61 
41.11011•11.0116M- 



.4. 

The Adijn•Officer l 	 dal. ORO,LUChnOW• 

T 	o Lan off2, 	 ua lLucowe  111•110.1•1•0111....,..M.11. 

The dm r.fft r, Est; .1  ':•:t3c4zion 	C 	Lucialow 

8. 	p.. to Der .D. 1. G 	Null) Luel410ws 

9 	The egion&r,1 eilerai 	z'e 	,Gn star f Union, 

.Luclizow. 

Shri G. Verma LDC 0.1,1„ ET. ction NR IGS/ 	eicmou. 

Gu6,rci flies 

le 	ed todr.  

S - 

lb/2/81 
( 	e.ktuai t-rj eG

dxntnt
) 

Arat t vs '41  f c 
far De ti ty Direct,-1' 



:127  

In the 0,-,,b1(! 	C mart of Aidicature Llt ,A1,1titakibeid. 
1,,ue _now BerieritLueiriew•  

Writ Petition Ho. 	of 

7\ 

a* 	416 	 wir rot 

Vtierus 

7.3.4i.o1 of Indid izd o 	r 	M M. M. 	M M ;).14• 
	•-• 

419101141:•?, .222 

gOVERNINT OP INDIA 
GEOLOGICAL SURVEY OF INDLL 

NORTIERN REGION 
3, GOKHALE MARG, LUCIGTOW« 

	/AI-32016(M)/1/83/Estt. 	Dated: 

OFFI'OE O.RDER ..... 
Sr. Deputy Director General(OP), 7Torthern Region, 

.enlogica1 Survey of India, Lucknow is pleased to appoint the 
—Tollotqing officials on promotion on ad-hoc basis to the post 

i:Aicated against each of them with effect from 2.4.84(Forenoon) 
local seniority basis. 

Na.ie of officials 
.P Designation 

Place of 
present 
posting  
-3  

Supdt. 
Sec., 
F.R.O.Lko, 
Ua.Circle Asstt. 

2  
R.am Pal(SC)Asstt 

t I 
	

Boota Ram (Sc) 
U0.0. 

Rs.550-20-650- 
25-750/- 

Promoted to Scale Sanction 
the post 	of pay reference 

MMem*MMM.....66 

Rs.425-15-500- 
Lucknow. EB-15-560-20- 

11 Naresh Cingh 
L.D.C. 

Gen. Sec U.D.C. Rs.330-10-380. N.R.O.Iko. 	EB0-12-500-Enm 
15-560/-. 

The &Jove promotion will not confer on promotees any. 
J J. clain for regularisation to the post 4.Assistant & 
-onpeotively. They will stand reverted to their substantive , soon as the regular promotees join the posts or further 

:,:c01,-ca from CHQ whichever is earlier. 

;141, A/14, It, 
( H.R. NARULA ) 

Administrative Officer, 
for Sr.Dy.Director General, N.R. ei tp the 2ay & Accounts Officer, G.S.I.,N.R., Ludknow. 

110 	/Ar-32016(M)/1/83/Esti;$ 	Dated: 
fw-: information a necessary action tot-

Director(P), Geological Survey of India, Calcutta. 
Dy.B.G.ER/Coal/WR/OR/SR/NER/AMSE, G.S.I. 

The Director, U.P.Circle, Geological Survey of India,N.R.,Lko. 
A' r-1 -,A. to S,".Dy.D.G. N.R., 	Ludanov 

filetR 	
ft

) 
yhe A.O., 

 
A/C-II Sec., NRQ,GSI, LKo 

( H.R. KARMA ) 
Administrative Officer, 

for Sr.Dy.Diroctor General,N.R•  



In the Hon' ble High court of Judicature at Allaabad, 

Lucaaow BenchtLuclziow. 

	

Writ Petition No. 	of 1985. 

	

R.K.L.Srivastava dc others 	  etit loner s 

versus 

Union of India e)c others 	 Opp.Parties. 

ANNEXU4A No.  If 

GOVEaNMENT OF IN 
GEOLOGICAL btLiVEY or INDIA 4 ,CHOWRANGHEE LE 

CALCUTTA-16, 

No.6871C A-22012/17/84/15A 	Dated the 122nd Apriii 85. 

Subs Heading of D.P.C. for the feeder grades 
of Group 'D' posts on Ministerial/Non-
Ninisterial Cadres. 

It is stated that from now on D.P.Cs for considering 

promotion to tie feeder grades of Group -B posts of Ministerial, 

Non-Ninisterial(Tech.)Cadres may be held on any day in any 

region according to the convenience of regions.Single dates 

for these N.P.D.P.Ce, are no longer required, It may also be 

noted that all ad-hoc promotions are valid only till 14.5.85. 

Ad-hoc promotees, idho are not regularised by 14.5.85 7 shall 
stand automatically reverted since time limit for ad-hoc promo-

tions is not being extended beyond 14.5.85. 

sd. 1- 
(P.B.Samaddar) 

Administrative officer 
for Sr.Dy.Director General (p) 

Forwarded to: 

The Sr.DY.Director General (OP) Na lGE f Lucimow 

No. 	A'-22012/17/84/151. Dated the 	'April' 85. 
Copy for information to;- 

1. 	The Adm•Officer )  'section 16-A,CEQ, GZE ICalcutta. 
•2 



2, 

I 

2 • 

74,  v723  

The ,ic,m•Officer, L>ection-17A1 CIQ, GSI'Calcutta• 

The Adm•efficert '-ection-15,A1 	(2)..1/4;11Q,GST'calcutta. 
Guard file, 6ection-lbA )  GHQ, GSI 'Calcutta. 

All divisions and Sections of 

sd/- 
P, S. Samaddar) 

Administrative Cfficer' 
for sr. Dy.aLrector General (P)), 

MIPS VII 

4*  

5, 

(Tru,i. copy ) 

0\s 
-rAl 



11111.0.....1111.1.1.110,01111411111011* 

Taire—  

im.".••••••11110011.01.40re 

--p-611-77a ana 
which offgg, 

Post tE—Thrae-6--- 
which 	of postint 
r_ev.grted. 

4.11.1.40110 4 	5 
••••111 111/0/.... 2 3 

• Harnek singh Sup Q. Asstt. PEI P. Circa 
 " K.L.Kak ASStto U. D. C. Jammu Circle 
 " V.P.H anda -do- U.D.C. U:At No.]. 
 " irshad Husai- -do- -do- Unit Nd•II 
 " Sarwan Rain -do- -do- P&H Circle 

6, " K. D. Sh arma U.D,C. L.D. C. Jammu Circle 
7. " P.P Taw ad. d Divi • 

 G.Verma 
Vigil ance 
Sec. 

 " V fa •ilana -do- -do- Accounts-II 
Sec. 

 

, 

 

In the liora'ble High Court of Judicature at Aliahabad t  

Lucimow Bench ,Lucimow. 

Writ Petition No. 	of 1985. 

R.K.L.Srivastava & others 

  

Petitioners, 

(Ipp.Parties. 

  

 

versu s 

 

Union of India & others 

   

   

GOVaINNENT OF INDIA 
GEOLOGICAL SURVEY OF INDIA 

NORMI:11N R4GION 
31GOEHALE lviliG )LUCKNOW. 

No. 	/A-32 016(4) /1/83 /.& stt. 	Dated the 15.5.85 

OFFICE  0;„j3k.1,4_' 

In pursuance of the Sr•Dy•Director General (P) 7GSI, 
Calcutta letter No.6 87E /A 22012/17/84/15:1. dated 2.4.85 

and sanction as adhoc appointment on promotion expiring on 

14.5.851  the following ad-hoc promotees stand reverted to 

their substantive/officiating post as indicated against each 

with effect from 15.5 .85(F/N) • 
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True co Y 

st,>\ 

The Administrative Officer, Accounts a section, 
NR GSI Lucknow, 

Officials concerns, WR, GEE 
Srinagar/Jammu/Chandigarh/Dehradun Luc know/Faridabadi 

The Liaison officer (Sc?) NR GSE Lucknow. 

The P.A.to the Sr.Dy.Director General. (OP) NR GSI LK°. 

8.The aegional Secretary, GSI Staff union, Na lGsi,Ltic!:now. 
9. 	Guard file. 

sd, 
H.R.NARULA ) 

Administrative Officer 
for Sr. Dy.Director General (OP) NR 



c(r), 	P1Pc -t 

ROM /144.4 845-4- 
--••••••••••••••••••••••••••.•••••• 

.110 • 
In the Honlble High Court of jgclicature 

Luc know B ench f Lucknow. 

(%2 

at .A.1.1 ahabad 

.Writ Petition No. of 1985. 

  

R.K. .Srivastava & others 

 

pet itIoner s. 

 

ver sus 

Union of India and others . 	 
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(CS! employees strike work 
i 

A Staff Reporter r 
1 	'LUCK NOW, March 27: Irate 

daft ill and IV employees of the 
Geologies( Survey of India today 
Went en a 'wild-cat strike, locked 
U p the senior Deputy. Director-
Geffen! In his office and refused 
to drive vehicles of their office's 
follewina a tiff with the director 
of the GS1 (tl? circle), Mr. RN 

' Srivastava yesterday. 
.___ Frayed tempers were shown at 

. 	. 

the Gokhak Marg headquarters 
' of the GS1 today with employees 
raising full-throated slogans 
demanding a thorough inquiry 
into various cases of corruption 
and irregularities. When some of 
the officersovoLicing in more than 
be offices scatfered all over the 

, thy assembled at the head-
! quarters to convass support for 

sate of the building was locked 
' the director, the main eotrance 

and they were held as hostages. 
The drivers of the official vehicles 
also deposited their keys with the 

it,

union leaders and refused to 
allow officers to take them away. 

The trouble began yesterday 
-*ben a delegation of the 
Geological Survey of India 

i Employees' Association went to 
attest Mr. RN Srivastava at the 

'Nirslanagar office demanding 
that adverse remarks made in the 
character roll of a suiveyor be 
expunged forthwith But the 

"director allegedly went wi d with 
, 

 
rage , *tilting' any provocation 

; mod tatted the poke and the 
- ! PAC. This infuriated the class III 

and IV employees who went on 
larlke, 

, The racist secretary of the 
OKA, Mr Hun Pravad told the 

(Plinks that the survey°, Mr.' 
; Preetam Singh was subjected to 
' harem nem by the director for 

I

boldly exposing cases ot 
itreaularities. Mr. Singh who is 
in active trade union kadei and 
member of the regional working 
council of the association was 

i asked by the director to Seep a 
\ 	/40sir Of kifik ever a caw related to 

; a storekeeper but he relused to 
;budge, Mr Prasiiid added 

Mr Prasad said that some time 
back a storekeeper Mr RS Godl 
made a coniplaint in writing that 
the director gave him a .  cash 
memo of an air cooler but it was 
not handed over to him to be kept 
ip the store. lhe director 
allegedly took sway the cooler to 
his house and when the fact came 
to the knowledge of workers and 
there was big hullaballo, the 
director quietly brought back the 
cooler and directed the store-
keeper to register it in back date 
in the stock register. But when 
the storekeeper raised ail 
objection,-idvei se remarks were 
made in his character roll, he 
alleged. 

1 he storekeeper's case was 
taken up by the surveyor Mr. 
Prectam Singh But the director 
urged him to keep himself away 
from the case. When Mr. Singh 
refqsed to oblige the director he 
was penalised ard an adverse 
remark was given in his CR, 
stating that he needs constant 
guidance and was not up to the 
mark. 

The GS1F A general secretary 
said that the remark smacked of 
bias as Mr Preetam Singh had 
not been assigned any job since 
his transfer last year from 
Nagpur to I.ucknow. When a 
delegation went to meet the 
director festerday and was asked 
to ;:xplain how he needs constant 
guidanct when he had not been 
given any work and has been 
made to languish, the director 
allegedly weld wild with time and 
called the police as well as 
officers of the oihtr branches to 
teach the workers • les,on. 

Anlry worker; today marched 
to the offitz of the teni'ir Deputy 
Director 'General of GS1. Mr 
Chintamaini Tripathi and asked 
him to compel the director to 
render tivonditional apology for 
calling the police. Soon officers 
of serials  offices in the city 
assernbkid 31 the heatiguattersjo 
hail tho attion of the director 
hut the,. were locked inside the 
treintsee by infuriated workers. 

The general secretary of the 
association demanded a vigilance 
inquiry into various cases of 
corruption in the (1S1. lie alleged ; 
that the audit report has iedicted 
the department for committing 
glaring irregularities. Sever.t1 
officers who had been issued 
sleeping bags, pressure cookers, 
quilts and other items when they 
went on scientific expeditions 
have not defiosited the 

. government property in stores. At-
section of officers misuse 
government vehicles. Trucks. 
trolleys and jeeps which are 
meant for carrying equipments" 
tents and other material to field 
have been used in several cases to 
load bricks, mortar and cemeht 
for construction of houses of 
sonic officers. Jeeps are freely 
used by the friends and relatives 
of certain officers in open 
violation of standing government 
rules, he further alleged. 

Meanwhile, the associatioo 
has demanded stern action 
against all those officers who 
went to the office of the senior 
Director General in government 
vehicles with the sok purpose of 
indulging in track union 
activities and to canvass support' 
for their director. 

When contacted._ the senior 
Deputy Director General of the 
northern region, Mr Chiritamani 
Tripathi, said he was not fully ,  

.conversant with the situation as 
lie was out of station yesterday. 
The director could .not be 
contacted on phone to explain in 
detail the whole situation. All I 
can say is that it is a family affair 
and the workers woukf soon calm 
down", he added. 

Despite the appeal made by 
Mr. ;•ripathi the stalemate 
continued till late tonight with 
hakIreds of workers and officers 
lo‘-ked inside the Gokhale Mars 
office. 

The eneral secretary of the 
association said that the workers . 
have decided not to end the 
gh..!rao till their demands Mt Wet i 
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f  GSI stir 
flayed 

30-3-8C 
øy A Staff Reporter 

IIICKNOW, March 29: The 
Vice-President of the Geological 
Survey of Indio( Scientific, 
Officers' Association, Mr. SK 
Singh Gaur today condemned a 

I 

' 

. section of class three and four 
employees of GSI for indulging 
in -rowdyism and hooliganism" 

. 	at the ofl ice of the Senior qeputy 
Director-General (northern. 

 • 

region) on March 27. 
Mr Grin said that about 60 

officers from more than ie.' 
offices of the GSI in the citytwho* 
had gone to the office of the 
Senior Deputy Director•General 
to urge him to check the growing,' 
indiscipline among the stall were . 
'Regally held as hostages for . 
more than I I hours' and weft 
released only after re polliitt,.. 
came to their rescue.  

Mr. GaUf alleged that abtmeA, 
were freelly hurled on officers and 
subsequently indecent posters 
were pasted on walls. These acts 
were unpardonaOle and if; 

,indiscipline was not checked! 
forthwith it would undermine the 
authority of the officers,ant0 
would effect their ability to 
discharge their duties in a, 
responsible manner,, he (miser, 
added. 

, l,i,1  
The vice-president of the GSI. 

Scientific Officers' ASSOCialleth 
said that the officers would not 
tolerate character assassination. 
Therefore the senkr Deputy -
Director-General should tined 
the class 3 and A staff to foPow 

. only constitutional means for (he 
redressal of their grievances. 

Mr. Gum urged the '6S1 
management to institute inquiry 
against all those who have 

; 	committed irregularities and lake 
: stern action against the guilty 

irrespeaive of their stature. But i 
acts of indiscipline and 4n 
subotdination must be 
controlled immediately 

Meanwhile, work in several 
G...I offices renamed paralysed 
as the stiik of the classtIll and 
IV employees entered the third 
day today. 

M4vaii 
4 
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No.CAT/Alld/Jud \V011i- 
140, 19ila of 1987 

te. 1 

ilf\fT(3) 

VERSUS 

RESPONDENTO 

IN THE CENTRAL A-CMINISTRATIVE TRIBUNAL 
ALLAHABAD BEr1 CH 

23—A Thornhill Road, Alllhabadr.%11 701 

Shri san osh K. Danerjoe, Advoc,ff....ke  Lucknow High Court 
Lucknow. 

2. :thri 	 Advoc,;(.7:. Lucknow 	Court 
Lucknow. 

Whereas the marginally noted cases has been transferred by 

. - 

	

	 Ander the provision of the - 

,Administrative  Tribunal Act XIII of.1985 and registered .:_:. this Tribunal 

as aboVe. 

,,,,••• • 

'Writ. Petition.  No. 

of:1.03 

of the Luoknow High Court Lucknow •  

The Tribunal has fixecLdate of 

4042.4.049 	1919 A The 

hearing of the matter at Gandhi 

3hawan,Opp. Residency, Lucknow. 

If no appearance is made cn your 

behalf by your memo one duly authorised to 

act and plead on your behalf 

ihe Matter will be heard and decided in your absence. 

Given - under my hand seal of the Tribunal this 

day of  

dine.sb/ 
• 

DEPUTY REGISTRAR 
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